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Export of Explosives
- 9842. SHRI G. Y. KRISHNAN:

Will the Minister of COMMERCE
be pleased to state:

(a) whether there is any proposal
under the consideration of Government
to boost exports of explosives and
announce a cash assiztance scheme in
respect of certain items; and

(b) if g0, the main features there-
of?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A C. GEORGE): (a) and (b). Gov-
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ernment do not have any special pro-
posal under consideration either to
boost exports of explosives or for the
grant of cash compensatory allow-
ance. However, on individual com-
modities, after scrutiny of cost data,
etc. the Government may grant cash .
compensatory allowance from time to
time.
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